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IN.THE CENTRAL AOIVtINISIRATIVE TRIBUNAL, 
CUTTACK BENCH, CUTTACK 

O.A./TA-fR--A... ............ 	 1 99 

............. 4 	..... 	.......... .Applicant ( s  ) 
Versus 

......................Respondent( s) 
Office note as to 

Sr. No 	Dat. 	 0 r d e r s 	 action ( if any 
taken nn order 

k kiccTh. 

srar 

.7.1945 	4"dJourned to 1.8.1995 at 

t14EiR i,  ivL' ) 
Iii.... 	- 

2 	1.8.95 	Iard hri 	 Shri S.K.  

Móhanty and Shri K.Mohanty, learned 
L 

counsefor the applicant, Responden 	- 

No.4 and the State Government of 

orissa, respectively. 

T his is a ca se which mv olve 

the transfers and postings of Senior 

Officers of I.F.. Any furhter 

interference on behalf of any of the 

officers would be extrerrely undesirb.l\4- 	 fl 
Th >4' 

I direct the Principal Secretary, 	 9 

Forest & 'nvironment Lepartnent, 	 3t 1 

Governrrnt of Orissa, to take a final 	
k 

view 	in the matter of these postings •J 	I  

and issue necessary orders on or,  befue 

4th August, 1995, keeping in view all:  

the persona 1 c irc umstance s of these 	 . L LA J IL i 
two officers as well as the admjnj5trc.7 	L I 
tive exinciesUntil 5th August, 	,J 
1995, the applicant as well as the 	 L L:jtL 
despondent 4, sll stay in their 	 ,ljI 

. . . 	... IL 	- 
-- 

- 



Serial 
No. of 	Date of I 
Order 	Order 

Order with Signature 
Office note as to 
action (if any) 
taken on oirder 

.. 21.8.95 present respective posts. 

Thus the application is disposed 

of. No costs. 

Send a  copy of this order Oong 

with a  copy of the original application 

to the Princil Secretary to Governuent, 

Fore st & En ir onr nt 	part ire nt, 	iS5a, 

Bhubaneswar and cOpis of the orders be 

made available to the counsel for both 

sides. 
i't M&R 	LTRa-T iV) 
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